Diary No.- 11236 - 2020
REEPAK KANSAL vs. UNION OF IND1A

Case Details

Diary No. 112362020 Filed on 12-05-2020 10:35 AM  [SECTION: PIL-W] PEMDING
i W.P(C) Mo. 000762 - / 2020 Registered on 29-07-2020

Gaseho (Verified On 31-07-2020)

Eir;se%“grl;am 07-08-2020 [HONBLE THE CHIEF JUSTICE, HON'BLE MR. JUSTICE A.5. BOPANMA and HONBLE MR. JUSTICE V. RAMASUBRAMANLAN]

Status/Stage

Tentatively case
may be listed on
(likely to be listed

on)
Category 0812-Letter Petition & Pil Matters : Others
Act
i 1 REEPAK KANSAL S/D/W/Thru- HANSRAJ KANSAL
Petitioner(s) WB 2117, LANE NO. 3, GANESH NAGAR [, SAKAR PUR , DISTRICT: DELHI , , DELHI
1 UNION OF INDILA
THRU SECRETARY MINISTRY OF INFORMATION AND BROADCASTING, A WING SHASTRI BHAWAN, ,
DISTRICT: NEW DELHI NEW DELHI , DELHI
2 NEWS BROADCASTERS ASSOCIATION THROUGH ITS PRESIDENT
through its president FF-42, OMAXE SQUARE, COMMERCIAL CENTER , DISTRICT: JASOLA ,SOUTH *,
Respondent(s) DELHI

3 NEWS BROADCASTING STANDARDS AUTHORITY OF INDIA THROUGH ITS SECRETARY
through its secretary C/0 NEWS BROADCASTERS ASSOCIATION MANTEC HOUSE, C-56/5, ZND
FLOOR, SECTOR 62 NOIDA  UTTAR PRADESH

4 PRESS COUNCIL OF INDIA THROUGH SECRETARY
through secretary SOOCHNA BHAVAN, B-CGO COMPLEX, LODH| ROAD ,NEW DELHI , DELHI

Pet. Advocate{s)  HARISHASR.

Resp.
Advocate(s)
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Indexing
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